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Shifting of Circle Office of Archaeological  
Survey of India 

•445. SHRI SALIL KUMAR GANGULI; 
Will the Minister of EDUCATION, SOCIAL 
WELFARE AND CULTURE be pleased to 
state; 

(a) 'vfhether it is a fact that the Circle 
Office of the Archaeological Survty of India, 
which was shifted from New Delhi to Dehra 
Dun in 1961, is again under orders of transfer/ 
bifurcation to New Delhi; 

(b) if so, what are the reasons therefor; 
and 

(c) whether the interest of better upkeep 
of monuments in other States except 
Delhi/New Delhi falling under that Circle 
Office has been kept under view? 

THE MINISTER OF EDUCATION, 
SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL HASAN): (a) Yes, Sir. 

(b) and (c) On the recommendations of the 
Archaeology Review Committee set up by the 
Government of India in 1965, it has been 
decided by the Government to redistribute the 
existing Circles of the ' Survey with effect 
from 1975-76, in order to facilitate better 
supervision and maintenance of monuments, 
efficient functioning of all the Circles and 
closer coordination with the State Govern-
ments. 

SHRI SALIL KUMAR GANGULI: Sir, 
may I know what was the total expenditure 
incurred in 1961 on the transfer of these 
offices from Delhi to Dehra Dun and what is 
the expenditure that has been incurred now or 
is likely to be incurred on re-transferring these 
offices? That is my first question. 

PROF.      S.      NURUL HASAN: 
Sir, I am afraid I do not have the actual figures 
of expenditure available  with me  at  the 
moment,  but    I 

will supply these figures to the    hon. 
Member. 

SHRI SALIL KUMAR GANGULI: Sir, my 
second question is whether any 
comprehensive steps have been taken to 
provide housing accommodation to the staff 
that is likely to be transferred and whether any 
steps have been taken to provide for ad-
mission in the Central Schools to the children 
of these employees? 

PROF.      S-      NURUL HASAN: 
Sir, s° far as the question of providing housing 
accommodation is concerned, these persons 
will have to take their place in the queue 
because that is the normal oolioy of the Gov-
ernment of India. So far as the question of 
providing admission to the children of these 
employees in the Central School is concerned, 
every effort will be made to provide assistance 
to them. 

SHRI 1. T. SINGH: Sir, may I know from 
the hon. Minister the number of monuments in 
different States and the upkeep of which the 
Archaeological Survey of India is looking 
after? 

PROF.       S.       NURUL HASAN: 
Sir, I can give the Circle-wise figures and not 
State-wise, for which I will have to do a good 
deal of calculation. Under the proposed 
scheme, as finalised, cvhich will come into 
effect from the next month, the number of 
monuments in the North-Western Circle with 
headquarters at Srinagar will be 179; in the 
Delhi Circle will be 203, in the Western Circle 
with headquarters at Baroda will be 321; in the 
Northern Circle with headquarters at Agra will 
be 545; in the Mid-Eastern Circle with 
headquarters at Patna will be 300; in the 
Eastern Circle with headquarters at Calcutta 
will be 240: in the Central Circle at Bhopal 
will be 313; in the South-Western Circle at 
Aurangabad will be 300; in the South Eastern 
Circle at Hyderabad will 



13 Oral  Answers [ 12   MARCH   1975 ] to  Questions 14 

be 146; in the Southern Circle at Madras will 
be 431 and in the Mid-Southern Circle at 
Bangalore will be 484. 

 
SHRI KHURSHED ALAM KHAN: Sir, is 

it a fact that there are a number of monuments 
in Delhi and Agra which are unlisted and 
which are the best specimens of the 
architecture of medieval history? 

PROF. S. NURUL HASAN: Sir, I agree 
with the hon. Member that there are still some 
important monuments which have not yet 
been protected as monuments of national 
importance. The Archaeological Survey of 
India continuously looks into it and if there 
are any suggestions we will be very happy to 
look into them. 

Mismanagement in colleges run by trusts 
in Delhi 

*446. SHRI  KASIM  ALI  ABID; 
SHRIMATI SUMITRA G. KUL. 

KARNI: t 
SHRI  KHURSHED ALAM KHAN: 

Will the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE be  
pleased  to  state: 

(a) whether it is a fact that a number of 
colleges in Delhi run by the various trusts are 
mismanaged and their affairs are in bad 
shape; 

(b) whether it is also a fact that the 
teaching staff employed by these institutions 
are most unhappy and their service conditions 
need improvement; and 

(c) whether Government propose to take 
over all such coLieges in order to improve 
the educational facilities in the city? 

THE MINISTER OF EDUCATION AND 
SOCIAL WELFARE AND CULTURE 
(PROF. S. NURUL HASAN): (a) to (c). 
According to the information furnished by the 
University of Delhi, a few Colleges affiliated 
to the University and managed by Trusts have 
been causing concern to the University from 
time to time. The terms and conditions of 
service of the teaching staff are the same in 
all the Colleges affiliated to the University. 

The Delhi University (Amendment) Bill, 
1975, which has been introduced in this 
House, provides for statutory safeguards of 
security of service to teachers employed in 
the University and its colleges. The Bill also 
includes a provision for the taking over, for a 
limited period of the management of 
mismanaged Colleges or Institutions, except 
those established and administered by a 
minority, referred to in Clause (1) of Article 
30 of the Constitution. 

 fThe question was actually asked on the 
floor of of the House by Shrimati Sumitra  G.   
Kulkarni. 


